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MINISTRY OF RAILWAYS
[Northeast Frontier Railway (Construction Organisation)]
CORRIGENDUM
Maligaon, the 7th July, 2026
(In Regard To E-Gazette Notification No. 3008 Dated 16.06.2026)

S.0. 3688(E).—In the Notification S.0. 3129 (E), dated 16.06.2026, issued by the Ministry of Railways
[N. F. Railway (Construction organization)], published in the Gazette of India, Extraordinary, Part Il, Section 3,
Sub-section (ii).

The Competent authority in the Gazette Notification “District Magistrate, Jalapiguri” to be read as
“Additional District Magistrate (LA), Jalpaiguri”.

[F. No. W/207/CON/NJP/LAND/AUB-NJP (3rd & 4th Line)/7]

SANJEEV KUMAR, Cheif Engineer/Construction
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